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Arab-ki-Sarai Industrial Training 
Institute, New Delhi

5128. Dr. Kohor:
Shri Mahananda:

Will the Minister of Labour, Em­
ployment and Rehabilitation be
pleased to state:

(a) the number of tribal trainees 
in the Arab-Ki-Sarai Industrial Train­
ing Institute, New Delhi in different 
sections;

(b) whether any kind of financial 
aid is being provided to them or any 
stipend is being paid by Government; 
and

(c) if so, the amount of stipend for 
each trainee per month?

The Minister of Labour, Employ­
ment and Rehabilitation (Shri 
Jagjivan Ram): (a) to (c). There is 
no tribal trainee on roll at the Indus­
trial Traini-ng Institute, Arab-Ki- 
Sarai, New Delhi at present.

Clash with Mlxos

5129. Shri Basumatari: Will the 
Minister of Home Affairs be pleased 
to state:

(a) whether it is a fact that 12 
Mizo hostiles were killed and several 
others captured in an encounter with 
the Indian forces about 70 miles from 
Aijal on the 16th March, 1966;

(b) whether it is also a fact that 
the weapons used by Mizos were 
modem; and

(c) the make of their weapons and 
the source of supply?

The Minister of State in the Minis­
try of Home Affairs and Minister of 
Defence Supplies In the Ministry of 
Defence (Shri Hath!): (a) No report 
of such an incident has been received.

(b) and (c). Do not arise.

Lushai Families Migrating to Burma
5130. Shri Basumatari: Will the 

Minister of Home Affairs be pleased 
to state:

(a) whether it is a fact that several 
Lushai families were recently detect­
ed and apprehended while illegally* 
entering Northern Burma from India;

(b) the cause of their leaving India; 
and

(c) whether it is a fact that starva­
tion was one of the causes of their 
leaving India?

The Minister of State in the Ministry 
of Home Affairs an^ Minister of 
Defence Supplies in the Ministry of 
Defence (Shri Hathi): (a) to (c). The 
information is being collected and 
will be laid on the Table of the House.

Police Housing Scheme in Kerala
5131. Shri Manoharan:

Shri A. V. Raghavan:

Will the Minister of Home Affairs 
be pleased to state:

(a) the progress made under the 
Police Housing Scheme in Kerala dur­
ing the last five years;

(b) the number of non-gazetted 
police officers in Kerala who have 
not been provided with housing ac­
commodation with reference to each 
district; and

(c) the schemes proposed to be tak­
en up during 1966-67?

The Deputy Minister in the Minis­
try of Home Affairs (Shri Vidya 
Charan Shukla): (a) During the last 
five years ending March, 1966, 151
quarters were provided for Sub-In­
spectors, 617 for Head Constables and 
4527 for police Constables. These 
quarters include barrack accommoda­
tions also.

(b) A statement is laid on the Table 
of the House. [Placed in Library, 
See No. LT-6285/66].
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(c) Rs. 40,26,500 has been provided 
in the State’s Budget for 1966-67 for 
completion of quarters the construc­
tion of which was taken up during the
previous years. No new work has
been provided for in the current year’s 
budget
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Telephone facilities f in Kozhikode 
Division

5134. Shri A. V. Raghavan: Will the 
Minister of Communications be pleased 
to state:

(a) the names of places where telo- 
graph and telephone facilities are pro­
posed to be provided in the Kozhi­
kode Division of Kerala during 1966­
67; and

(b) the progress made in establish­
ing a Public Call Office at Kuttiyadi 
Panchayat limits in Kerala?

The Minister of State in th  ̂ De­
partments of Parliamentary Affairs and 
Communications (Shri Jaganatha Rao):
(a) A list showing the names of 39 
places where telegraph and telephone 
facilities are proposed to be provided 
In Kozhikode Division during 1966-67 
(subject to availability of stores) Is 
laid on the Table of the House. 
[Placed In Library. See No. LT-6287/ 
66].

(b) Proposal for opening a PCO at 
Kuttiyadi P.O. was considered on the 
basis of connecting the proposed 
P.C.O. to Badagara exchange and sanc­
tion was original’y issued tor the 
work on 16-10-1959. But a route sur­
vey before the commencement of the 
work showed difficulties due to proxi­
mity of high tension power lines and 
the original proposal had to be aban­
doned. A fresh estimate was sanc­
tioned on 10-2-1963 providing for con­
necting up the proposed P.C.O. to 
Quilandy exchange. This involves 
erection of 72 Kms. of copper wire 
and a new post line for haif the dis­
tance. The work is held up for pllot- 
•ment of copper wire which is in short 
supply.

H.P.O. Building, Telllcherry

5135. Shrl A. V. Raghavan: Will the 
Minister of Communications be
pleased to state:

(a) the progress made in the con­
struction of thp He^d P^t Office 
building at Tellicherry in Kerala;




